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Association and the Officers. Conciliation 

proceedings have been in progress and 

several meetings have taken place between 

representatives of the Unions and of the 

Government of India. 
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Fifth Pay Commission 

116.       SHRI       KRISHAN       LAL 

SHARMA: SHRI  IQBAL SINGH: 

Will the Minister of FINANCE be pleased 

to state: 

 

(a) whether it is a fact that the Fifth Pay 

Commission has submitted its final report to 

Government. 

(b) if not reason for delay in submitting the 

report. 

(c) whether Government propose to 

give another instalment of interim relief 

to Government staff and pensioners; and 

(d) if not, whether Government 

propose to direct the Pay Commission to 

submit its report soon? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI M. V. 

CHANDRASHEKHAR MURTHY): (a), (b) 

and (d) The Commission has not yet 

submitted its final report. In accordance with 

the terms of reference the Commission are 

required to submit their report as soon as 

feasible. Further, it is not customary to issue 

any directives to the Commission to submit 

their report by a specific date. 

(c) There is no proposal under 

consideration of the Government to allow 

another instalment of interim relief to 

Government staff/pensioners. 
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